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The Lok Sabha met at Eleven of the 
Clock.

tMr Speaker in the Chair] 

MEMBERS SWORN

Bhri V. NarasLmha  Rao  (Parvathi- 
puram).

ORAL ANSWERS TO QUESTIONS 

Appointment of Governors

+

*31. Shrl B. S. Sharma:
Shri Onkar Lai Btrwa.
Shrl Swell:
Shri Klkar Slosh:
Shri R. K. BirU:
Shri KoUi Binut:
Dr. Kami Singh:
Shri Y ash pal 8tnfh:
Shri Hukant Chaad Kathwil: 
Shri Onkar Singh:
Shri Baa Singh Ayarwal: 
Shrl Y. A. Praaad:
Shri N. K. Sanfhl:
Shrtmali Nirlep Kaur:

Will the Minister of Homo Affairs 
be pleased to state:

(a) whether  non-congress Chief 
Ministers have suggested to Govern* 
ment that they be consulted  before 
appointing Governor* of their States: 
and

(b) if SO, the reaction of Govern­
ment thereto?

Ike MinMar ef Hotne Affairs (Shri 
T. B. Cturaaa): (a) and (bj.  No sucb 
suggestion has beta received.  How- 
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ever, the Chief Minister of the State 
concerned is consulted before the ap­
pointment of a Governor.
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Shri Y. B. C ha van: I think, this ques­
tion has been explained many times 
on the floor of the House, particular­
ly about what the hon. Member has 
to say about what happened in Rajas­
than.  So far as the appointments of 
the Governors are concerned, natural­
ly. people do have the understanding 
of social forces and the working  of 
the human mind in those areas. Nor­
mally, the persons who command the 
respect of the people  at  Urge  are 
selected  for  these  posts.  Ntizrally, 
sometimes their political standing and 
sometimmes their  administrative ex­
perience is a relevant factor in these 
appointments.
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